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Supreme Court [11]

District Appropriate Authority v. Kaushik Babulal Shah, (Bela M. Trivedi and Prasanna B. Varale,
J1.), 2025 SCC OnLine SC 1037

Dushyant Mainali v. Diwan Singh Bora, (B.R. Gavai and K.V. Viswanathan, JJ.), 2024 SCC OnLine
SC 5178

Jindal Steel & Power Ltd. v. Bansal Infra Projects (P) Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.),
2025 SCC OnLine SC 1041

Kanubhai Gokalbhai Bariya v. Jaydipsinh Gopalsinh Parekhiya, (Sudhanshu Dhulia and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 1039

Krishamani Devi v. State of Bihar, (Bela M. Trivedi and Prasanna B. Varale, 1J.), 2025 SCC OnLine
SC 1035

Krishan Kumar v. State of Haryana, (Surya Kant and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1043

P. Nallammal v. State, (Sudhanshu Dhulia and Ahsanuddin Amanullah, JJ.), 2025 SCC OnLine SC
1040

Pila Pahan v. State of Jharkhand, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC
1036

Sunil Kumar Khushwaha v. Katragadda Satyanarayana, (Sudhanshu Dhulia and K. Vinod
Chandran, JJ.), 2025 SCC OnLine SC 1038

Tata Steel Ltd. v. Raj Kumar Banerjee, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 1042

Union of India v. Asit Bangabash, (Surya Kant and Ujjal Bhuyan, JJ.), 2024 SCC OnLine SC 5177

Allahabad High Court [3]
Firoj Ahmad v. State of U.P., (Manish Kumar, J.), 2024 SCC OnLine All 8459

Igtadaruddin v. State of U.P., (Arun Bhansali, C.J. and Vikas Budhwar, J.), 2024 SCC OnLine All
8457

Kishan Singh v. Commr., (Manish Mathur, J.), 2024 SCC OnLine All 8458

Bombay High Court [3]

Airport Authority of India v. Aer Lingus Ltd., (Alok Aradhe, C.J. and M.S. Karnik, J.), 2025 SCC
OnLine Bom 1738

High Court of Judicature at Bombay on its Own Motion v. Vijay S. Kurle, (A.S. Gadkari and Kamal
Khata, JJ.), 2025 SCC OnLine Bom 1737

Manohar Burde v. Nagpur Housing & Area Development Board, (Anil S. Kilor, J.), 2024 SCC
OnLine Bom 3993

Calcutta High Court [13]
Abdul Aziz Sarkar v. Commr. of Revenue, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 3948

Ananta Barman v. State of W.B., (Debangsu Basak and Md. Shabbar Rashidi, JJ.), 2025 SCC
OnLine Cal 3942

Anis Patel v. Commr. State Tax, (Raja Basu Chowdhury, J.), 2024 SCC OnLine Cal 12053
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Anis Patel v. Commr. State Taxes, (T.S. Sivagnanam, C.J. and Hiranmay Bhattacharyya, J.), 2024
SCC OnLine Cal 12052

Babu Mondal v. State of W.B., (Moushumi Bhattacharya and Prasenjit Biswas, 1J.), 2023 SCC
OnLine Cal 6657

Dolphin Suppliers (P) Ltd. v. Union of India, (Rajasekhar Mantha, J.), 2022 SCC OnLine Cal 4680
New Life Laboratories (P) Ltd. v. NLCARE (P) Ltd., (Krishna Rao, J.), 2025 SCC OnLine Cal 3946
Pratap Hamron v. State, (Apurba Sinha Ray, J.), 2025 SCC OnLine Cal 3943

Pushkar Gurung v. Commr. of Revenue, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 3950

Sathi Ghosh Bhunya v. Rishi Arotrik Bhunya, (Sabyasachi Bhattacharyya and Uday Kumar, JJ.), 2025
SCC OnLine Cal 3944

Shyamalmay Paul v. Commr. of State Tax, (Hiranmay Bhattacharyya, J.), 2025 SCC OnLine Cal 3949

Srei Infrastructure Finance Ltd. v. Kolkata Municipal Corpn., (Gaurang Kanth, J.), 2025 SCC
OnLine Cal 3947

State of W.B. v. S.K. Maji, (Soumen Sen and Biswaroop Chowdhury, JJ.), 2025 SCC OnLine Cal
3945

Chhattisgarh High Court [76]
Alok Shrivastav v. Jyoti Mohanti, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 4994
Amitesh Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5024

Anand Agrawal v. Prerna Education Society, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 5034

Anand Jain v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 5038

Anita (Asha) Yadav v. State of Chhattisgarh, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh
5037

Ashish Bande v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5014
Bahartin Bai v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5057
Bandhu Ram v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5061
Bharat Dhruv v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5018
Chhotelal v. State of Chhattisgarh, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5013

Cholamandalam Investment & Finance Co. Ltd. v. Aruna Agrawal, (Rakesh Mohan Pandey, J.),
2025 SCC OnLine Chh 5033

Deepak Vadyakar v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5067
Dharmendra Singh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5056

Dinesh Kumar Sharma v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh
5055

Fekulal Yadav v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
5040

Gajendra Khunte v. Punita Khunte, (Ravindra Kumar Agrawal, J.), 2025 SCC OnLine Chh 5000

Gopu Pandey v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
5035

Hari Nagwani v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5020
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Jagdamba Infratech v. Mansi Sarwa, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh 5043
Janki Sao v. Yugal Bai, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 5005
Jay Prakash Singh v. Shiv Kumar Singh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 4992

Jha Hardware v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
5039

Jyoti Yadav v. Hari Yadav, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC OnLine Chh
5003

Kallu Singh v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 SCC
OnLine Chh 4997

Loknath Maheshwari v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5050

Mahaveer Sinha v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025
SCC OnLine Chh 5045

Mahesh Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5021
Manisha Jha v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5051

Manoj Kumar Rawte v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5049
Meghraj Kosre v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 4996
Mem Ram Sahu v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5048
Mohammad Danish v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5007
Mohd. Ajeem v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5016

Mohit Kumar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5009

Mohsin Ali v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.), 2025 SCC
OnLine Chh 5044

Nageshwar Deshmukh v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 4999
Naman Kumar Verma v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5011
Nand Kumar Diwan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5059
Nandani Navrang v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5046

National Insurance Co. Ltd. v. Hemlata Sahu, (Sanjay Kumar Jaiswal, J.), 2025 SCC OnLine Chh
5006

Neelu v. Urmila Devi, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC OnLine Chh 5002
Neha Jaatwaar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5027

Nirmal Kumar Jain v. State of Chhattisgarh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.),
2025 SCC OnLine Chh 5036

P.L. Meshram v. Chairman & Administative Authority, (Sachin Singh Rajput, J.), 2025 SCC OnLine
Chh 5065

Pradeep Jain v. M.D. Tiwari, (Rajani Dubey and Sachin Singh Rajput, JJ.), 2025 SCC OnLine Chh
5001

Pradum Pandey v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5028
Preeti v. Govind Hiyal, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh 5030
Premlata v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5063
Radha Bai Sahu v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5062
Raja Bohidar v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5026
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Rajendra Verma v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5066

Rajkumari Gahre v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine Chh
5041

Raju Mirchande v. State of Chhattisgarh, (Sanjay K. Agrawal, J.), 2025 SCC OnLine Chh 4995
Ramesh Kumar Khunte v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5022
Reena Bharadwaj v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5053
Ruby Vanlalrengpuii v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5015
Sagar Yadav v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5017

Sangeeta Ketan Shah v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5025

Sangeeta Sarkar v. Pravir Sarkar, (Naresh Kumar Chandravanshi, J.), 2025 SCC OnLine Chh
5029

Sanjay Singh v. State of Chhattisgarh, (Rajani Dubey, J.), 2025 SCC OnLine Chh 5023

Sardha Ram Chouhan v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5064
Shamshad Khan v. Ramkishan Patel, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 4998
Shankar Lal Andhare v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5054
Shiv Kumar Saini v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5010

Shiv Ram Sahu v. Triloki Ram Sahu, (Rakesh Mohan Pandey, J.), 2025 SCC OnLine Chh 5032
Shivdas Netam v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5019

Shivlal Kurre v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5052
Shrikhla Sharma v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5047

State of Chhattisgarh v. Chandra Kumar Singh, (Ramesh Sinha, C.J. and Arvind Kumar Verma, J.),
2025 SCC OnLine Chh 5031

Suman v. State of Chhattisgarh, (Sachin Singh Rajput, J.), 2025 SCC OnLine Chh 4993
Sumer Singh v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5058
Sunil Ram v. State of Chhattisgarh, (Deepak Kumar Tiwari, J.), 2025 SCC OnLine Chh 5004

Surendra Nirmalkar v. State of Chhattisgarh, (Amitendra Kishore Prasad, J.), 2025 SCC OnLine
Chh 5042

Suresh Prasad Sahu v. State of Chhattisgarh, (Bibhu Datta Guru, J.), 2025 SCC OnLine Chh 5060
Sushant Behera v. State of Chhattisgarh, (Ramesh Sinha, C.J.), 2025 SCC OnLine Chh 5008

Tejprakash Mahesh v. State of Chhattisgarh, (Arvind Kumar Verma, J.), 2025 SCC OnLine Chh
5012

Delhi High Court [59]

Aaone Developers (P) Ltd. v. Sabita Jha, (Anup Jairam Bhambhani, J.), 2024 SCC OnLine Del
9636

Ajay Kumar v. University of Delhi, (Vikas Mahajan, J.), 2025 SCC OnLine Del 2844
Ansh Jindal v. State (NCT of Delhi), (Ravinder Dudeja, J.), 2025 SCC OnLine Del 2800

Ashok Kumar Seth v. Dr. Suraj Prakash Seth, (Navin Chawla and Renu Bhatnagar, JJ.), 2025 SCC
OnLine Del 2834

Ashok Kumar v. Banarsidas Chandiwala Institute of Professional Studies, (Navin Chawla and Renu
Bhatnagar, JJ.), 2025 SCC OnLine Del 2826
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Central Act [11]
Government of Union Territories (Amendment) Act, 1971
West Bengal Legislative Council (Abolition) Act, 1969
Mysore State (Alteration of Name) Act, 1973
Laccadive, Minicoy and Amindivi Islands (Alteration of Name) Act, 1973
Andhra Pradesh Legislative Council (Abolition) Act, 1985
Tamil Nadu Legislative Council (Abolition) Act, 1986
Madras State (Alteration of Name) Act, 1968
Repealing and Amending Act, 1974
Sixth Schedule to the Constitution (Amendment) Act, 1995
Sixth Schedule to the Constitution (Amendment) Act, 1988
Fifth Schedule to the Constitution (Amendment) Act, 1976

Central Notication [35]
Securities and Exchange Board of India [CIR/CFD/DIL/7/2010(1)]
Securities and Exchange Board of India [CIR./IMD/DF/16/2010(1)]
Securities and Exchange Board of India [CIR/IMD/FIIC/1/2010]
Securities and Exchange Board of India [CIR/IMD/FIIC/9/2010]
Securities and Exchange Board of India [CIR/MRD/DP/32/2010]
Securities and Exchange Board of India [Cir No. IMD/FI1&C/42/2010]
Securities and Exchange Board of India [Cir No. IMD/FI1&C/4/2010]
Securities and Exchange Board of India [CRI/OIAE/IAD/01/2010]
Securities and Exchange Board of India [CIR/CFD/DIL/3/2011(1)]
Securities and Exchange Board of India [CIR/DNPD/2/2011]
Securities and Exchange Board of India [CIR/DNPD/6/2011(1)]
Securities and Exchange Board of India [CIR/IMD/DF/14/2011(1)]
Securities and Exchange Board of India [CIR./IMD/DF/17/2011(1)]
Securities and Exchange Board of India [CIR/IMD/FIIC/11/2011(1)]
Securities and Exchange Board of India [CIR/IMD/FII&C/7/2011]
Securities and Exchange Board of India [CIR/IMD/FII&C/7/2011(1)]
Securities and Exchange Board of India [CIR/IM D/FII C/3/2011]
Securities and Exchange Board of India [CIR/ISD/2/2011(1)]
Securities and Exchange Board of India [CIR/MIRSD/12/2011(1)]
Securities and Exchange Board of India [CIR/MRD/DP/09/2011(1)]
Securities and Exchange Board of India [CIR/MRD/DP/10/2011(1)]
Securities and Exchange Board of India [CIR/MRD/DP/4/2011]
Securities and Exchange Board of India [CIR/MRD/DP/8/2011]
Securities and Exchange Board of India [CIR/MRD/DSA/2/2011(1)]
Securities and Exchange Board of India [SEBI/CFD/DIL/LA/1/2010/05/03]

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662030
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662031
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662032
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662033
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662034
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662035
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662036
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662037
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662038
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662039
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002662040
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661336
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661337
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661338
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661339
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661340
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661341
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661342
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661343
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661355
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661356
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661358
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661359
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661362
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661360
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661361
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661357
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661363
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661364
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661365
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661366
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661367
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661368
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661369
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661370
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002661344

Securities and Exchange Board of India [SEBI/IMD/CIR No. 15/191378/2010]
Securities and Exchange Board of India [SEBI/IMD/CIR No. 16/193388/2010]
Securities and Exchange Board of India [SEBI/IMD/CIR No. 17/193751/2010]
Securities and Exchange Board of India [SEBI/IMD/CIR No. 18/198647/2010]
Securities and Exchange Board of India [SEBI/MIRSD/Cir. No. 03/2010]
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-2/2010]
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-6/2010]
Securities and Exchange Board of India [SEBI/MRD/DoP/SE/Cir-7/2010]
Securities and Exchange Board of India [SEBI/MRD/DSA-OIAE/Cir.-09/2010]
Securities and Exchange Board of India [Noti. No. SEBLWIRSD/Cr. No. 02/2010]
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